IS ety Srfrdor. a@S, Agus : AWTSH
fRTTE -06/04/2026 & f3i-09/04/2026 P 3af HT ATAULS I TS |

safr | amadts RiCRiCH
06.04.2026 & | aradts ot o1 WIRE | JUTH WETGT
09.04.2026 | (A) T

| | o oy Py, e e e
06.04.2026 & Tl ot gty farea, AE HeE AR
09.04.2026 (B) w

ft Prfee Aedt |, darFew W

060420268 | e S oriTe ATy oy, an wew Weed
09.042026 | (SMC) ]

e (i) The Part Heard Matters fixed during the above period will be
heard by respective benches.

TR R

AR SUTwe HEied
(AETS 89)

fa=i®:- 30-03-2026 Qfﬂ%m



INCOME TAX APPELLATE TRIBUNAL,

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

LUCKNOW

CAUSE LIST OF A BENCH FOR 06-APRIL-2026 (MONDAY)

Srl I‘?rziaelr Aszg’rt' Assessee Name Remarks

1 | g/ ot2024 | 2019-20 | D] DEEPAK MANSUKHLAL KOTHARE

2 486/L?<’:’N’>2024 2019-20 | [D] DEEPAK MANSUKHLAL KOTHARI

(3 66/LK5VO/2025 2019-20 | [A] DEEPAK MANSUKHLAL KOTHARI J

/ ) ITA | 50111 | [A17IL INFORMATION TECHNOLOGY LTD. (OLD
336/LKW/2016 APPEAL)

' - ITA | 01115 | [D] /S JIL INFORMATION TECHNOLOGY LTD. (OLD
377/LKW/2016 APPEAL)

’s 238/Ler/2023 2010-11 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

7 239/LK”\,C/2023 2011-12 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

8 240/LI-K$/2023 2012-13 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

9 241/LTK‘FA‘}/2023 2013-14 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

10 242/LKITVC/2023 2014-15 | [A] PALLIKUPPAM VISHWANATHAN JAGANMOHAN

1 279/L1Kw/2024 2013-14 | [A] RAMESH PAL

12 582/Lm/2024 2017-18 | [A] JHANKAR JEWELLERS PVT.LTD.

13 457/LHWA/2025 2018-19 | [A] SANJEEV KUMAR GUPTA

14 695/,_?\,’;/2025 2016-17 | [A] P N INTERNATIONAL

30 696/L£rvlv\/2025 S0v3 | [A] PANKAY GUPTA

Q’Ass;sgant Registran

02-Apr-2026



CAUSE LIST OF B BENCH FOR

-APRIL-202

NDAY

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

IN COURT ROOM 2

Srl R:Smr Az‘;.t'f ﬁ: Assessee Name Remarks
1 ITA 5015-16 | (0] JAL NARAYAN SARASWATI VIDYA MANDIR INTER
82/LKW/2020 COLLEGE
IT(SS)A |
2 | 431/0kwj2024 | 2013714 [A] ASHISH KHEMKA |
IT(SS)A T
3 ‘ 432/Li0N 2024 | 2016-17 | [A] ASHISH KHEMKA |
- IT(SS)A ~
4 | 330/Lkw/2024 | 201819 | [D ASHISH KHEMKA B
\ IT(SS)A
6 | 14012024 2001 (5] SHRAVAN PRAJAPATI (E-FILED.) |
—
. ITA 2002- p J
|7 hlgleKW/2024 0 | [A] SHRAVAN PRAJAPATI (E-FILED.)
o TTA 2003- ]
8 | 106/LKW/2024| 2004 [A] SHRAVAN PRAJAPATI (E-FILED.) J
ITA 2004- :
“ 9 | 197/LKW/2024| 2005 [A] SHRAVAN PRAJAPATI (E-FILED.) J
10 1630&%/202 4| 2021-22 | [A] SHIV KUMAR KESHARWANI \
lu 4s/u<r\rNA/2025 2021-22 | [A] SAHARI AJEEVIKA KENDRA ZONE 5 J
m L o0zs | 2022-23 | [A] SAHARI AJEEVIKA KENDRA ZOME 5 ‘
ﬁ3 88/Lb{rV\;,\’2025 2017-18 | [A] ANKUR DEALERS PRIVATE LIMITED J
[ ITA 1‘
|

2014-15

[A] VISHAL SHIVHARE

14 318/LKW/2025

\
Assistart Registra

02-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 06-APRIL-2026 (MONDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

‘: PART HEARD MATTERS

Srl| Appeal Number A::'::‘ Assessee Bench |Remarks

"1 |a 1 [Uw[2023| 2007-08 |[D] VARANASI DEVELOPMENT AUTHORITY A
ITA|400|LKW[2020[ 2013-14 [[A] SHRI SYED ASIF ALI A
c34|LKW|2018| 2013-14 |[D] M/S. SMT. SAROJ SINGH SHIKSHAN SANSTHAN | A

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl‘ Appeal Number A::'::' Assessee Bench [Remarks
|1 |TTA[883]Lkw[2025] 2020-21 [[A] ADARSH SHIKSHA SANSTHAN sMC

q)"'l-\ssisga Rt Registrar



APPELLATE TR L L w

-
CAUSE LIST OF SMC BENCH FOR 06-APRIL-2026 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assessee Name

Remarks

lzsz/f&mzs 2013-14 | [A] AMIT KUMAR SINGH
\szz/Ler/zozs 2021-22 | [A] ABHISHEK AGARWAL

ITA

| 961/LKW/2025 l 2019-20 | [D] GOVIND LAL HUF

e

ITA
\930 /LKW/2025 2017-18 | [A] SAHKARI GANNA VIKAS SAMITI LIMITED \

Assis;ang Registra

02-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

T |

al Ass
srl :S:eber y;::' Assessee Name Remarks
BMA *
|1 1/00w/2020 2016-17 | [A] SHRI PUNIT WADHAWAN J
| TA
| 2 & 60/LKW/2022 | 200809 | [A] PRASHANT SAHKART AWAS SAMITI LTD.
A [F.Y-2000-
F\ JojLkNj2022 | 10| TA] PRASHANT SAHKARI AWAS SAMITI LTD.
T, A |FY-2010-
4 ez |1 [A] PRASHANT SAHKARI AWAS SAMITI LTD.
A
F‘ o022 | 201112 | [A] PRASHANT SAHKARI AWAS SAMITI LTD.
6|, TTA 00 | [A) TULSI GRAMODYOG SEWA SAMITI
| & 2177072022
A
l? Joajtmaozz| 00 |TAITULSI GRAMODYOG SEWA SAMITI
ITA
E J8/Lwj2024 | 2016717 | [A] NISHA SRIVASTAVA |
A
: AVA (E-FILED,
\9 J3 /w024 | 20167 | ) NISHA SRIVASTAVA (E-FILED.) ~
ITA _
110 63/ w2024 | 201718 | (0] MANOKAR LAL (E-FILED.) |
ITA
: HWAY PVT. LTD.
E1 so/nj2024| 21516 [TV ROHTAK JIND HIG LTD \1 |
ITA _ |
12| g priagas | 201718 |[A] HARDEEP KAUR |
A
13| 357002025 | 2015716 | [A) UHI ALLOYS LIMITED \ l
ITA |
114 3a/uky2025 | 201617 | 141 0K ALLOYS LIMITED ‘ |
ITA
115 3650012025 2017-18 | [A] JUHI ALLOYS LIMITED L J
| 2002-03 | 1
* ITA (Block
16 4sa/uxwj2025 | Perod (A] M/S BENARA LINERS LTD. | |
|| Ending 0 \‘
E7 ITA  15016-17 | [A] RAM LAKHAN SINGH
779/LKW/2025




CAUSE LIST OF A BENCH FOR 07-APRIL-2026 (TUESDAY) ]

.‘ BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

i Agml‘ A‘z':rtj & rﬁ@,&m%m: TR iRemarks
18 735/&/2025 2017-18 | [D] MOHAMMAD ARSHAD

sz/r&(\fvr/);ozs 2016-17 | [A] MOHAMMAD ARSHAD CHISHTI
“20\ 1/m5vr?zoze 2016-17 | [A] M/S. MAHARANA PRATAP POLYTECHNIC SOCIETY l
\21\ Zlfumzoze 22%1173- [A] VISHAL RASTOGI
!l—z;\ 33/um2025 2015-16 | [A] RAJULA MATHUR “
m M/Lmzozs 2015-16 | [A] DEVESH ‘
;‘ sslumzozs 2015-16 | [A] DEVESH 1

Q’Ass;s;ant Reglstran

02-Apr-2026




E LLATE L KNOW
CAUSE LIST OF
PART HEARD MATTERS
FOR 07- -

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

-

Assmt.
Sri| Appeal Numbeﬁ Year |nssessee

Bench RemarksE
|

-

1 :CO 53 |LKW|2025|2017-18 LIMITED

— -

2 |ITA 611 |LKW[2024 2017-18

LIMITED

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

AND SHRI NIKHIL CHOUDHARY,

SPECIAL CONSTITUTION MATTERS

Assmt.
S| Appeal Number Year Assessee
1

TT(SS)A| 69 |LKW 2018| 2010-11 | [A] SHRI MAHENDRA MOHAN GUPTA
2 |IT(SS)A| 70 |LKW|2018 2011-12 [[A] SHRI MAHENDRA MOHAN GUPTA

3 |IT(SS)A| 71 \LKW 2018| 2015-16 |[A] SHRISANJEEVKUMAR JHUNJHUNWALA

- ]

[A] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE |,

(D] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE|

ACCOUNTANT MEMBER

|

Bench Remarks|

4 |IT(SS)A|252 LKW 2018/ 2009-10 |[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A| 275 LKW 2018! 2011-12 |[A] GARUN BUILDERS (P) LTD.

IT(SS)A| 276 |LKW 2018/ 2015-16 |[A] GARUN BUILDERS (P) LTD.

5
| 6
7

7 1T(55)A| 279 [Lxw[2018] 2011-12 |[A] AISHWARYA COLONISERS (P) LTD.

1

|

IT(SS)A| 280{LKW|2018 2015-16 |[A] AISHWARYA COLONISERS (P) LTD.

8
(g |m(sS)A| 283 |LKw|2018

2011-12 |[A] BHAGYODAY CHARITABLE SOCIETY

|

Saaee

110 |IT(S5)A| 284 |LKW/|2018

2014-15 |[A] ANAND SWARAN RESIDENCY (P) LTD.

n 1H(SS)A 285 |LKW|2018| 2015-16 |[A] ANAND SWARAN RESIDENCY (P) LTD.

12 [T(5S)A| 288|LKW|2018| 2011-12 |[A] PRAGATI STRUCTURES PVT. LTD.

13 |IT(55)4| 289 |LKW[2018| 2015-16 [[A] PRAGATI STRUCTURES PVT. LTD.

> > | > >

|
p—

| 14 |IT(SS)A| 290 |LKW|2018 2009-10 |[A] SHRI RAGHUNATH PRASAD GUPTA

IT(SS)A| 291 ILKW|2018| 2010-11 |[A] SHRI RAGHUNATH PRASAD GUPTA

IT(SS)A| 292 LKW|2018| 2011-12 [A] SHRI RAGHUNATH PRASAD GUPTA

> | > | >

b

s[z[]

IT(SS)A 368|LKW|2018 2011-12 |[A) ANAND (S.8) ASHIYANA

|18 IT(SS)A|369 | LKW 2018/ 2015-16 |[A] ANAND (S.B) ASHIYANA

19 |IT(SS)A|372|LKW|2018| 2011-12 |[A] DOLPHIN INFRA PROJECT LTD.

+

20 |IT(SS)A|373|LKW|2018| 2015-16 (A] DOLPHIN INFRA PROJECT LTD.

21 [IT(SS)A|375|LKW|2018] 2011-12 [A) DOLPHIN STRUCTURES LTD.

22 |IT(SS)A| 376 |LKW|2018| 2009-10 [A) DOLPHIN DEVELOPERS LTD.

"33 [17(59)A| 377 |LXW|2018| 2010-11 |[A] DOLPHIN DEVELOPERS LTD.

24 |17(55)2/378] X4 |2018| 2011-12 [A] DOLPHIN DEVELOPERS LTD.

>>>>>>>\

\_Z_SJIT(SS)A 379 LKW(2018] 2012-13 |[A)] DOLPHIN DEVELOPERS LTD.




R

26 |[T(SS)A[ 200 |LXW|2018] 2013 14 |(A] DOLPHIN DEVELOPERS LTD.

77 [rr(59)A 381 [ixw[2018( 2014-15 | A] DOLPHIN DEVELOPERS LTD

28 |IT(5S)A| 382 |LKw[2018| 2015-16 |(A] DOLPHIN DEVELOPERS LTD

10

31 |IT(SS)A| 287

186

1) E(ssmrus Lkw|2018[ 2009-10|[A] ILLEC TRADING (P) LTD
IT(SS)A

2018| 2010-11 {[A) ILLEC TRADING (P) LTD

2018| 2011-12 {[A] ILLEC TRADING (P) LTD

32 |IT(SS)A| 388

2018/ 2012-13|[A) ILLEC TRADING (P) LTD.

33 |IT(SS)A| 389

2018/ 2013-14 {[A] ILLEC TRADING (P) LTD.

34 |IT(SS)A|390

2018/ 2014-15 |[A] ILLEC TRADING (P) LTD

35 [IT(SS)A[{I91

HHHEHE

2018/ 2015-16 |[A] ILLEC TRADING (P) LTD

36 |IT(SS)A _4_3_7_LKW 2018/ 2009-10 |[D) BHAGYODAY CHARITABLE SOCIETY

37

A

56 |LxW|2018|2012-13 |[A] SHRI RAGHU NATH GUPTA

38

A

57 |Lxw|2018|2013-14 |[A] SHRI RAGHU NATH GUPTA

3

ITA

5@ |LKW|2018| 2014-15 |(A] SHRI RAGHU NATH GUPTA

40

ITA

59 |Lxw|2018| 2015-16 |[A) SHRI RAGHU NATH GUPTA

4]

TTA

594 |LKW|2019| 2008-09 |[A] SHRI ADITYA RAJ MAHESWARI

42
43

A

615 |LKW 2019\ 2011-12 |[A) SHRI ADITYA RAJ MAHESWARI

ImA

690|Lw[2019] 2009-10|[A) SHRI ADITYA RAJ MAHESWARI

\)‘))))))\))))b))))))




TAX RIBUNAL, L w

CAUSE LIST OF B BENCH

BEFORE HON'BLE SUDHANSH
AND HON'BLE NIKHIL CHO

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

FOR 07-APRIL-2026 (TUESDAY)
U SRIVASTAVA, JUDICIAL MEMBER
UDHARY, ACCOUNTANT MEMBER

—e—

Appeal | Assmt. R
Sdl  number | Year®|® | Assessee Name Remarks
1 |SA 4/LKW/2025| 2021-22 | [A) SWARADHYA HEALTHCARE PRIVATE LIMITED L

2 ISA 5/LKW/2025| 2022-23

[A] SWARADHYA HEALTHCARE PRIVATE LIMITED

|3 |5 6/LXW/2025| 2019-20

[A] SWAPNIL GUPTA

4 LSA 7/LKW/2025| 2020-21

[A] SWAPNIL GUPTA

2021-22

‘5\ ITA
| 2 |359/LKW/2025

[A] SWARADHYA HEALTHCARE PRIVATE LIMITED

[ | ITA

6| 37400w2025 | 292

[A] SWARADHYA HEALTHCARE PRIVATE LIMITED

[A] SWAPNIL GUPTA

ITA
Bm/mwlzozs e

A
B | 373/kwj2025 | 20202

[A] SWAPNIL GUPTA

| ITA ;
ﬂago/mw,'zozs 2021-22

[A] SWAPNIL GUPTA

T IT(SS)A ]
10| gggwr2018| 201112

[D] M/S. SHOTGUN ENTERTAINMENT

ITA

-
|11 \ 571/LKkw/2014 | 200708

[D] SHRI K.N. SINGH PATEL (HCD)

1

M
12 575xwy2014 | 2008 %

[D] SHRI K.N. SINGH PATEL (HCD.)

73] ITA 2017-
13| gojLkw/2021 | 2018

LTD.

[A] M/S LALA PURSHOTTAM DAS JEWELLERS PVT.

(1] ITA F.Y.2017-

|14 N 215/LKW/2022| 18

\
[A] M/S LALA PUSHOTTAM DAS JEWELLERS PVT. LTD.“ '

(15\ A 12017-18

(D] M/S LALA PURSHOTTAM DAS JEWELLERS

I

4/LKW/2023 PVT.LTD. g ‘
,ﬁ : ITA : T
116 362/LKkw/2017 2007-08 | [D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL) »
| T

[ 71 ITA
117 330mr2017 | 2208 %2

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL) ]

[

T ma ]
18 364/LKW/2017 2009-10

[D) M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL) I

(D) M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL) '

ITA ;
@ 365/LKW/2017 2010-11




]

CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Srl

Appeal
Number

‘Assmt.

% Yea‘?k‘ Assessee Name

Remarks

e

20

ITA
366/LKW/2017

2011-12

[D] M/S U.P JAL VIDYUT NIGAM LTD. (OLD APPEAL)

ITA
222/LKW/2020

2012-13

[A] M/S. U.P. JAL VIDYUT NIGAM LIMITED

22

ITA
223/LKW/2020

2013-14

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

23

ITA
224/LKW/2020

2014-15

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

24

ITA
225/LKW/2020

2015-16

[A] M/S. U.P. JAL VIDYUT NIGAM LTD.

25

ITA
131/LKW/2023

2017-18

[A] UPPER INDIA TANNERY PVT. LTD.

26

ITA
135/LKW/2023

2012-13

[A] SAHARA CITY HOMES (E-FILED.)

|27

ITA
225/LKW/2023

2012-13

[D] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.)

28

ITA
247/LKW/2023

2012-13

(D] SAHARA CITY HOMES- BHUBNESHWAR (E-FILED.)

29

ITA
248/LKW/2023

2012-13

[D] SAHARA CITY HOMES- BAHRAICH (E-FILED.)

30

ITA
322/LKW/2023

2012-13

[A] SAHARA CITY HOMES - VARANASI (E-FILED.)

31

ITA
364/LKW/2023

2012-13

[D] SAHARA CITY HOMES-SITAPUR (E-FILED.)

32

co
33/LKW/2023

2012-13

[A] SAHARA CITY HOMES-BEHRAMPUR (E-FILED.) ‘

33

co
34/LKW/2023

2012-13

[A] SAHARA CITY HOMES- BHUBNESHWAR (E-FILED. )

34

co
35/LKW/2023

2012-13

35

co
9/LKW/2024

2012-13

[A] SAHARA CITY HOMES- BAHRAICH (E-FILED.) \
[A] SAHARA CITY HOMES-SILIGURI (E-FILED.) ‘

36

co
10/LKW/2024

2012-13

[A] SAHARA CITY HOMES-BHOPAL (E-FILED.)

37

co
16/LKW/2024

2012-13

[A] SAHARA CITY HOMES, BEGUSARAI (E-FILED.)

38

co
17/LKW/2024

2012-13

[A] SAHARA CITY HOMES - ALWAR (E-FILED.)

39

co
18/LKW/2024

2012-13

SR

[A] SAHARA CITY HOMES KHARAGPUR (E-FILED.) |




CAUSE LIST OF B BENCH FOR
BEFORE HON'BLE SUDHANS
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTA

IN COURT ROOM 2

07-APRIL-2026 (TUESDAY) |

HU SRIVASTAVA, JUDICIAL MEMBER
NT MEMBER |

I

6

WEBEX !“IEETING ID- 26400694010 PASSWORD- 12345

i »ﬁ'.’.m‘?‘” ot ﬁnssessee Name Remarks
40 365,LTKE‘V",,2023 2012-13 | [D] SAHARA CITY HOMES- BOKARO (E-FILED.)
Al 355/&,2023 2012-13 | [D] SAHARA CITY HOMES-SHIMOGA (E-FILED.) B
2 31/LKr\532024 2012-13 | [D] SAHARA CITY HOMES-SILIGURI (E-FILED.) ;
“ 32/&{\32024 2012-13 | [D] SAHARA CITY HOMES-BHOPAL (E-FILED.) j
4“4 72,LKIL72024 2012-13 | [D] SAHARA CITY HOMES HYDERABAD (E-FILED.) J
45 13B,LTKTV’:/2024 2012 | [D] SAHARA CITY HOMES PONDICHERRY (E-FILED.) J
46 13913/2024 2012 | [D] SAHARA CITY HOMES ASANSOL (E-FILED.) J
47|, 4015&2024 2012-13 F[IPI«_]EI‘.;P;«)HARACITYHOMES-SRI GANGANAGAR (E- ]
® 191/&%2024 2012-13 | [A] SAHARA CITY HOMES - REWA (E-FILED.) 4
i zsg,._.r(rv?,:zou 2012-13 | [D] SAHARA CITY HOMES - AZAMGARH ((E-FILED)) |
X 337/ur<m/zoz4 2012-13 | [D) SAHARA CITY HOMES, BEGUSARAI (E-FILED.) J
51 339,._5@,2024 2012-13 | [D] SAHARA CITY HOMES - ALWAR (E-FILED.) \‘
FZ 341,:[_{:\3,2024 2012-13 | [D] SAHARA CITY HOMES KHARAGPUR (E-FILED.) _j
3 szuurm,:zop, 2012-13 | [D] SAHARA CITY HOMES ROORKEE (E-FILED.) J
i 357/L]JWA/2025 2012-13 | (D] SAHARA CITY HOMES BUNOR “
ITA —
M3M/LKV1/2025 2012-13 | [D] SAHARA CITY HOMES-SAGAR \ |
irs_ﬁr\log/ﬁ]zozs 2012-13 | [A] SAHARA CITY HOMES - VELLORE { }‘»
Bngﬁlms 5012-13 | [D] SAHARA CITY HOMES UDAIN ‘ \
|58 ‘\%g,ﬂ,ms 2012 | D) SAHARA CITY HOMES-COCHIN " ﬁ
e e e e T




IN COURT ROOM 2

‘. CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)
BEFORE HON'BLE S
AND HON'BLE NIKHIL CHOUDHARY,

UDHANSHU SRIVASTAVA, JUDICIAL MEMBER
ACCOUNTANT MEMBER \

WEBEX MEETING 1ID- 26400694010 PASSWORD- 123456
sHl :Smf Y ggt  Assessee Name Remarks
AE’U""zsz_;Lm/zozs 2013-14 | [A] AJAY KUMAR JAIN
lm 286/L¥V¢/2025 2018-19 | [A] PAVITRA JAIN J
G zss/Ler/zozs 2016-17 | [A] VANDANA YADAV J
E?' 669/‘_23/2025 5017-18 | [A] DINESH SOAPS AND DETERGENTS J
64| 50/ 2025 2017-18 | [A] LATE PRADEEP ASTHANA (LK AMAN ASTHANA) J
& 683/Ler/2025 2017-18 | [A] LATE PRADEEP ASTHANA (L/H AMAN ASTHANA) ‘
166 79, /LrK‘;ICIZOZS 2014-15 | [A] JITENDRA SINGH
67 792,ng“’,2025 2018-19 | [A] AMANAT AL J
i?a 795/1.%/2025 2012-13 | [A] D.K. PLOYPLAST PVT. LTD.
kes 7961@‘3,2025 2014-15 | [A] HARJEET SINGH CHHABRA
B " /Lxrmzozs 22%12%' [A] RAKESH BABOO GANGWAR J
F1 = /Lxr\;v‘}rzoze 2015 | (5] RAKESH BABOO GANGWAR J
;2| ITA 2020 | (D] ASHISH GARG J
72| 91/LkW/2026
‘173 92/&332026 2019-20 | [A] HAZRA KHATUN \ J
FJ 93/1_532026 2017-18 | [A] HASNAPUR SADHAN SAHKART SAMITI LTD. \ j
Fs\ 95/LKr\'f.32026 2013-14 | [A] PRAVEEN KUMAR MAKHDIA \ J
[ |

1
QQ‘ As%g}/kegistrari

02-Apr-2026




CAUSE LIST OF SMC BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl H Bﬂ "?As‘s“.fssee Name Remarks
1 Loy /&c\, e [A] SHYAMA KUMAR GUPTA

| 2.2 /LK%2023 -| [A] ANAND INDUSTRIAL ENTERPRISES |
3 |55 /LrKl\-ICIZOZS [A] SATISH CHANDRA CHAWLA J
4 g10 /LE\SIZOZS [A] VARUN RASTOGI g
5 {ecd /erm o [A] DEEPAK KUMAR SHARMA J
6 | g2 /erw/zozs [A] MOHD RUKHSAR KHAN J‘

7 i /Lm/zozs [A] MOHD RUKHSAR KHAN \‘

Assg;%eglstraﬂ

02-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT

AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

IN COURT ROOM 1

Srl :Szebaelr Aﬁ;:rt' A Assessee Name Remarks
1 3/L2017 | 200405 | [A] COMMERCIAL BODY BUILDERS
fl 2 | 17/u<r\rfv72017 2004-05 | [A] COMMERCIAL INSTALMENTS
3 \ J5/Un/2017 | 2005-06 | [A] COMMERCIAL INSTALMENTS
4| Lojuwy2017 | 2007-08 | [A] COMMERCIAL AUTO CENTRE
5 215/1.%/2018 2014-15 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
6 255/er<m/2018 2014-15 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
7 162/]_%3/2019 2015-16 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
2191,LYK$’,2019 2015-16 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
9 230,&%2023 2005-06 | [A] CHANDRA BROTHERS
10 381/Ler/2024 2017-18 | [A] AJAHAR ALT
{11 70/LK%2025 2017-18 | [A] MAHESH KUMAR AGARWAL
[12 . /LEVC/2025 2020-21 | [A] 3K CEMENT LIMITED
‘13 934/LEVC/2025 2021-22 | [A] JK CEMENT LIMITED B
£14 o 4/@?/2025 2020-21 | [D] J K CEMENT LIMITED |
15 962/&%2025 2021-22 | [D] J K CEMENT LIMITED
16 50’,“(%2026 2018-19 | [A] AJAY KUMAR MISHRA
17 87’,&&’?,2026 2018-19 | [A] SMECCC-CODE-5030 STATE BANK OF INDIA
18| /L2026 | 2012 | [D] SAHARA CITY HOMES VISHAKHAPATAN




CAUSE LIST OF A BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

.' o o 2 .455;‘;‘, GA3F m
& w 3 F ~ Assessee Name | Remarks
ITA
119 96/LKW/2026 2018-19 | [A] BABUNA DEVI

‘ ITA
20 | 1 0o/LKW/2026 2017-18 | [A] MANOJ GOYAL

ImA
\21 ‘ 101/LKW/2026 2017-18 | [A] MOHD. ILYAS PROP. INDIA STEEL TRADING CO.

A
2 11 102/LKW/2026 l 2016-17 l [A] NARENDRA VIKAS ENTERPRISES

Ass:ssagt Registra

02-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 08- - DNESDAY

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assessee Bench

Remarks

" |[D] RAM KAPOOR

%As%eg istrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Appeal Assmt.
E-ll Number Year Assessee Name Remarks
| ImA 3
1 |1908/BANG/2016 2011-12 | [A] M/S MAGRATH PROPETIES PVT. LTD. |
2 ITA 2010- [DIM/SM IVATE LIMITED I‘
§7/LKW/2021 2011 ] M/S MAGRATH PROPERTIES PR ‘
3 | A 2012- | 51 M/s MAGRATH VATE LIMITED
| 8B/LKW/2021 | 2013 1M/ GRATH PROPERTIES PRI
4 ITA \ 2013- | 'y) M/S MAGRATH PROPERTIES PRIVATE LIMITED
89/LKW/2021 | 2014
5 ITA 2014- | 1) M/5 MAGRATH PROPERTIES PRIVATE LIMITED
5| sonxwrzoz1 | 2015 |V BLIES P
A 2015-
6 g1uwj2021 | 2016 |[©) M/S MAGRATH PROPERTIES PRIVATE LIMITED
5] ITA 2016-
‘-l 92/LKW/2021 \ 1y | [D]M/S MAGRATH PROPERTIES PRIVATE LIMITED
8 CO 2/LKW/2019 | 2010-11 | [A] M/S ALLAHABAD HIGH SCHOOL SOCIETY
; ITA 5010-11 | [D] M/S ALLAHABAD HIGH SCHOOL SOCIETY (OLD
2| 477/LKW/2017 APPEAL)
ITA
10| 117/LKW/2024 2017-18 | [D] MOTI LAL AND SONS (E-FILED.)
[..] ITA
11| 1 06/LKW/2025 2018-19 | [A] SHREE LAL AND ASSOCIATES
ITA 1 2016-
1: 168/LKw/2025 | 2016717 [A] VISHWANATH YADAV
| ITA
i J69/Lvy/2025 | 201718 [A] VISHWANATH YADAV
ITA ‘ ;
14 g7/kw/2025 | 201415 (D] VARUNARJUN TRUST |
e ITA 2020-21 | [A] LUCKNOW EDUCATIONAL AND SOCIAL WELFARE |
1151 314/LKW/2025 SOCIETY I
| ITA 2017- '
16| 3ee kw2025 | 2018 |A) RAJSHREE TIWARI | \
] ITA ! \
_'17 <07/Lxvi/2025 | 201415 [A] VEER PAL SINGH CHAUHAN |
ITA ‘ '
1B 40B/LKW/2025 i2021'22 [A] NEETA TIWARI t




AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD- 123456
Remarks

Numbe Y

419/LKW/2025 2018-19 | [A] PAWAN GUPTA
[D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR

CAUSE LIST OF B BENCH FOR 08-A RIL-202 EDNESDAY
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

513/LKW,’2025 2015-16 | R LTD

2018-19 [D] THE DISTRICT COOPERATIVE BANK LAKHIMPUR
KHERI LTD
3 [A] M/S SHRI PHOOL SINGH JANUTHAN SHIKSHA
SAMMITTEE

21 516/LKW/2025

2022-2

N

2\ 521/LKWI2025 \

2

w

2019-20 \ [A] COMPETENT STOCK BROKERS PRIVATE LIMITED

b

\ 716[LKW/2025 \

E\ 718 /LKW /2025 2019-20‘ [A] YAMUNAVIEW TOWERS PRIVATE LIMITED

2020-21 \ [A] YAMUNAVIEW TOWERS PRIVATE LIMITED \

U'l

E 719/LKW/2025 \

02-Apr-202

\ Ass:;ant Registra




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW l

— J

CAUSE LIST OF SMC BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345
s Appea iAssmt.; 4
Number | Year :
F ITA 5011-12 | [A] LATE ANIL KUMAR R CHAKRAVARTI THROUGH
Li945/ LKW/2025 LEGAL HEIR AND WIFE JYOTI

ITA
2 | qag/Lion/2025 | 2017718 | [A] MOBEEN KHAN

‘. ITA _
i \955/u<wlzozs 2014-15 | [A] OM PRAKASH MALOO
A \zo 2
4 | gse/Lkw/2025| 201920 | [D] GOVIND LAL

‘ ITA 2018-
!5 960/LKW/2025\ 2019 [A] NASIR ALI SIDDIQUI

Remarks

Assistant Registra,
02-Apr-202




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 09-APRIL-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Appeal

Sl Number

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assmt.

Year | Assessee Name

- Remarks

1 ITA
L 159/LKW/2016

2011-12 | [A] SMT. NIMMI RAINI (OLD APPEAL)

,  TA
| 456/LKW/2017

2011-12 | [A] SMT. NIMMI RAJANI (OLD APPEAL)

|3 ITA
173/LKW/2020

2015-16 | [D] SHRI RADHA KAMAL UPADHYAYA

4 IT(SS)A
787/LKW/2025

2014-15 | [D] SRI RAM AGARWAL

g _ ITT(SSA
- | 788/LKW/2025

2014-15 | [D] RITU AGARWAL

6 ITA
327/LKW/2025

2018-19 | [A] THE ALICE GREEN

m A
7| 495/LKW/2025

2022-

2023 [A] U P STATE BRIDGE CORPORATION LTD.

o
| 604/LKW/2025

(D] HARSAHAIMAL SHIAMLAL JEWELS (BUDAUN)

2012-13 |5 1y ATE LIMITED

: I Im(ss)A
| 105/LKW/2026

2017-18 | [D] ADITYA SALES

To ITA
104/LKW/2026

2017-18 | [A] EDEN PROJECTS (P) LTD

[ ITA

ks l] 111/LKW/2026

2015-16

[A] ANUJ MAHENDRA

gant egistrar
02-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 09-APRIL-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

\ WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Appeal
FJI Number

Assmt.

Years ‘Assessee Name

Remarks

co
55/LKW/2025

2016-17 | [A] MEHMOOD ALAM

2 co
58/LKW/2025

2019-20 \ [A] MEHMOOD ALAM

3 Cco
59/LKW/2025

2016-17 \ [A] BADRE ALAM

4| TT(SS)A
436/LKW/2025

2016 |[D] BADRE ALAM

IT(SS)A
439/LKW/2025

2016 |[D] MAHMOOD ALAM

IT(SS)A

5
6 | 445/LKW/2025

2019-20 | [D] MAHMOOD ALAM

B ITA
745/LKW/2017

[A] M/S U.P.STATE BRIDGE CORPORATION LTD. (OLD

2011-12 APPEAL)

[A] M/S U.P STATE BRIDGE CORPORATION LTD. (OLD

2013-14 |\ opeal)

A
8 | 746/LKkW/2017
A
9 | 747/LKW/2017

[A] M/S U.P STATE BRIDGE CORPORATION LTD. (OLD

2013-14 APPEAL)

—

0 \ ITA
602/LKW/2019

2011-12 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

1| o0
603/LKW/2019

2012-13 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

E | ITA
1€ | 604/LKW/2019

2013-14 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

ITA

13| 605/LKW/2019

2014-15 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

ITA

14 606/LKW/2019

2015-16 | [A) M/S U.P.STATE BRIDGE CORPORATION LTD.

ITA
607/LKW/2019

15

2016-17 | [A] M/S U.P.STATE BRIDGE CORPORATION LTD.

ITA
| 260/LKW/2020

2009-10 | [D] M/S U.P. STATE BRIDGE CORPORATION LTD.

(.. ITA
| */ | 425/LKW/2023

2018-19 | [D] UP STATE BRIDGE CORPORATION LIMITED

ITA
| 5/LKW/2024

2017-18 | [D] UP STATE BRIDGE CORPORATION LIMITED
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